OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, TIS HAZARI COURTS, DELHI

/-
gw0/] ~ 3509
No. 7 Genl./Misc./Circulation/West/THC/2024  Dated, Delhi the ¢ / 9>y
f
CIRCULAR

Sub.:- Regarding Notification No. Verification/141/BCD/010/2024 Dated 10.09.2024 to
remove Advocate's name from the Roll of Bar Council of Delhi due to L.L.B.
Degree/Marks Sheet reported to be Faked/Forged/Surrendered.

s

Forwarded copy of Endorsement Letter No. 52151-52281/Genl./Misc./Circulation/2024
Dated 24.09.2024 along with copy of Notification Bearing Ref. No. Verification/141/010/2024
Dated 10.09.2024 Bearing Diary No. 5090/B Dated 21.09.2024 of Office of the Principal District
& Sessions Judge (Headquarters), Delhi from Col. Arun Sharma (Retd.), Honorary Secretary, Bar
Council of Delhi, 2/6, Siri Fort Institutional Area, Khel Gaon Marg, New Delhi — 110049
received, on the subject cited above, from Ms. Ravinder Bed:i, Ld. Officer Incharge, General
Branch, Central District/Ld. District Judge (Commercial Court), Tis Hazari Courts, Delhi

for information and immediate compliance/necessary action, if any, to:-

1. All the Ld. Judicial Officers, West District, Tis Hazari Courts, Delhi.

2. The Chairman, Website Committee, Tis Hazari Courts, Delhi with the request for
uploading the same on Centralized Website through LAYERS as well as on the Website of
West District.

3. PS. to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts,
Delhi.

4. The R&I Branch, West District, Tis Hazari Courts, Delhi with the request for uploading

the same on LAYERS.
(Ajay Gupta)

District Judge (Commercial Court) -05/
Officer Incharge General Branch,
West District, Tis Hazari Courts, Dethi

Enclosure:- As above.




OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHI

No. %Gginﬂ%ﬁl/circulationlzom Dated, Delhi the.l 4 SEP rlm.‘ i

Sub:-  Regarding Notification No. Verification/141/BCD/010/2024 dated 10.09.2023 to
remove . Advocate’s name from the Roll of Bar Council of Delhi due to
L.L.B.Degree/Marks Sheet reported to be Fake/Forged/Surrendered.

Forwarded a copy of the Notification bearing Ref No. Verification/141/BCD/010/2024
dated 10/09/2024 and this office diary bearing No. 5090/B dated 21/09/2024, received from
Col. Arun Sharma (Retd.}, Honorary Secretary, Bar Council of Delhi, 2/6, Siri Fort institutional
Area, Khel Gaon Marg, New Delhi-110049, for information and necessary action to :-

M the Ld. Principal District & Sessions Judges, Delhi/New Delhi. ‘11;0) :
2. The Ld. Principal Judge, Family Courts (HQs), Dwarka Courts, Delhi.
3. Allthe Ld. judicial Officers posted in Central-District, Tis Hazari Courts Delhi.
4, The Chairman, Website Committee, Tis Hazari Co@:rts, Delhi With the request to upload
the same on the Webstite of Delhi District Courts as per rule.

5. Dealing official for.uploading the same on Centralized Website through LAYERS as per
rufes. '

6. P.5. to Ld. Principal District & Sessions Judges (HO.é), Detlhi for information.

_ (RRVINDERBEDI)
Officer In-Charge, General Branch, (C},
District Judge, (Commercial Court),

Tis Hazari Courts Delhi.
Encl. As above
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Phone +81-11-41752340, 45603795

+91-11-456037389, 43550585
E-mall : barcouncilofdelhi@rediffmall.com
Web. :www.deihibarcouncll.com

BAR COUNCIL OF DELHI

+ (Statutory Body Constituted under the Advocates Act, 1961 )
218, Siri Fort lnsti_tutionalArea, Khel Gaon Marg, New Delhi-110 049

Ref. No.Verification/141/BCD/010/2024

1. Itis hereby notiffed for general mfarméﬁdﬁ.thaﬁ ujﬁ'&a\ﬁ&the Provig‘q_go Section 26(1) of the Advocates
and ratified by the General Council @t-,tlié.Bar Council of India nanda of gﬁ‘der mentioned advocates have
been removed from the Roll of the‘Bar Councit of Delhi due to their LE;B'-‘-Be_g;gé/Mark Sheet reported to be
Fake/Forged by their concérned: Yniversities igi“s“u‘i‘féﬁdered voluntarily ;- w5

3

Ser Name of Ady Authority for Removal:of Name from Roll of ¢  Photo of the

No. e i 1Y Bat Coudell 6fDelhi s Advocate

1. | Mr. Shiv Dutt BaKshj & Bar, Coundil offhdia Sub:Committee Order Fx
(EnrNo.D/273/1994" - | gated 30.052034 and Ratified by the "~%% 8 .

Sio Sh. Om Dutt Bakshi General Cougléttof the Bar Councll of India .|
Rlo—C-293, Dofenca,Colofy, New  { on 03.09.2024Ky Remaoyal ProceedingsiNoj

TS

Delhi-110024 03/2024 (Dita t) B.A Degree/Mark Shegt *
0 reported to'be;Fake/Forged) £
2. [ Mr, Vinod Sahni L Bar Counciftofilndia Sub-Committee Order
{Enr No. D/124/7000) - dated 30.05,2024 znd, Ratified by, the .
5/0 $h. Om Prakash Sahn| * | General.Coitficil of the Bar Councl), of India j

House No. 13, Satnam Park, ;! | 0h'03.092024 by’ Removal Proceedings No.

Street No-2 L 25/2019 (Due to LL.B Degree/Mark Sheet
Krishna Nagar, Delhi-110 051 reported to be,Fake/Forged)

8. | Mr, Khalid Mustafa Alvi _ Bar Council f.Tndia Sub-Committes Order
1502/7, SUPREME TOWER, dated 30.05.2024 apd Ratified by the
SECTOR-99, NOIDA, UP, " | General Council of the Bar Council of India
(Mob- 9868181236) -. | on 03.09.2024 by Removal Proceedings No, | .« &

rkhalidalvi j 05/2024 (Due to LL.B Degree/Mark Sheet
H.No. 8 Lane -6, Anupam reported to be Fake/Forged]
Garden, Sanik Farms, New Delhi
-68, SECTOR-99, NOIDA, UP.

4 | Mr. Kamal Kumar Bar Council of India Sub-Committee Order
Enr D/13508/2022) dated 30,05.2024 and Ratified by the
HoNo. A 43/A1, GaliNo, 3 General Council of the Bar Council of India

Mandgli Extension, Delhi-93 on 03.09.2024 by Removal Proceedings No.

02/2024 L.B Degree/Mark Sheet
ed
(Ex-Subedaf DK Shartaa)

Prepared and Checlied By

0l Arun Sharma (Retd)
Secretary

a2



BAR COUNCIL OF DELHI

(Statutory Body Constituted under the Advocates Act, 1961)
2/8, Siri Fort Institutional Area, Khel Gaon Marg, New Delhi-110 049

«Phone : +91-11-41752340, 45603795
FO +91-11-45603739, 43550586
F E-mali : barcouncllofdelhl@rediffmail.com
: www.delhlbarcouncil.com

2
Ref, NO. ! uvcvirrersesirearenses Dated : ..o sosnasse
Ser Name of Adv Authority for Removal of Name from Roll Photoqfthe
No. of Bar Counci] of Delhi Advocate
5. | Mr. Saket Kumar BarCouncil of Indta Sub-Comnmittes Order | | t
{Enr- D/2556/2022) dated 30.05,2024 and Ratified by the
§/0 Vinod Blhari Prasad . | Geny _raI:_(._;pux_;t.;:iI ci:ngtfle Bar Council of India
WA-12 A, SHAKARPUR, g, |01 €3.09.2024 byRemoval Proceedings
DELHI-110092, s, o, U9/2624 (Dife to B.A Degree/Mark
{Mob -9868030055) o %, . &.| SHeetreported tohe FangurgedJ '
saket.gent!e@gmail.con{%ﬁ’\'&_ﬁ;@ il ' G 4
2, Nl v P g8y T i
6. | Mr. Abhideep Hirwal Ak | Bar Councll of Inda Sub-Cominiitfee’Order

(Enr D/2557/2022) - *F
S/0 Sh. Arun Hirwal i
151-B, POCKET}A-3,
MAYUR VIHAR, PHASE-11I,
DELHI-110096. (Mob -9811883676)

M

/dated 30:05.202% and Ratified' by’ the

“N&l 10/2024 (Dig'to LLB Degreg/Mark
Sheet répgited to be Fake/Forged)
g ~

F Geperal.Gouncil of the Bar Council of Indf3 |
Jeon qs.oa;zoz«;;by;ﬁzemaval Ffdgé‘éai‘_‘gs 1

abht.hirwa mafl.coms: - Eg : o %

7. | Mr, Vikas “u TG B Bar Copidilof India Sub-Commitfee;Order
{Enr D/8896/2021) _ * dated J005.2024 and Ratifed Fiine
Mal Park, East Punjabi‘Bagh, New Genera[€ouncil of the Bar Coungll of India
Delhi-110026, A on 03:09.2024 “hy>Remova), Proceedings |

2. No. 062024, (Due. to LLP ‘Degree/Mark ||
T Shegtreported to he Fake/Fql_:ged] '

8. | Mr. Priyaranjan Kumar Singh, Bar Council-of India Sub-Committee Order
(Enrolment No — D/6300/2021) dated 30.05.2024 and Ratified by the
$/0.8h. Anvind Kumay Singh General Council of the Bar Councii of India
H.No. 186, Saket Block, on 03.09.2024 by Removal Proceedings | 1 g
Mandawali, Delhi-110 092 No. 87/2024 (Due to LLB Degres/Mark
{Mob- 7417711110) Sheet reported to be Fake/Forged)

9. | Mr. Rumme Mati - Bar Council of Indiz Sub-Committes Order
{Enr D/10677/2019) dated 30.05.202¢ and Ratified by the
Ashoka Park Extn N.D-26 General Council of the Bar Councll of India

s (on 03.09.2024 by Removal Proceedings
No. 11/2024 (He voluntarily surrendered
his Enrolment-certificate & ID> Card)
e
ain Sharma (Retd)
o i B . Secretary
(Ex-Subedar D.K. Sharma) e
Prepared and Checlied By i
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b Phona +81-11-41752340, 45603795
+91-11-45503739, 43559586
E-mail : barcouncilofdelhl@radtffma!l com

1- . ' Wab. :www.delhibarcouncil.com
{Statutory Body Constituted under the Advocates Act, 1967)
2/6, Siri Fort nstitutional Araa, Khel Gaon Marg, New Delhi-110 048
RefuNowtsusmmmnmann 71 o [
3
Ser Name of Adv Authority for Removal of Name from Roll
No. of Bar Counci} of Dethi
10. | Mr. Pawan Kumnar Bar Couficll of India,Sub-Committee Order
(Enrolment No-D/11147/2021) -} dated30, 05,2024 ahd Ratiffed by the
S/ash.DeepChand s 8 “GeheralGolinell ofthe Bar Cayngil of India
R/o—RZ-1-83A, Mahaveer Encl ? _,"'x,on 03.09.2024 by REmovaL roceedmgs
Delhl—110 045 T -‘E;%_ ; Ne. 08/2024- (DuetoB.A D#gree[Mark
(Mob-9920095657} | ° Sheetrreyﬂst.es! fo.be Fakez’l"ol‘gggl e
11, | Mr. Dhruv Kapoar, ‘s, Bar -Coundil of Indig; $ub-Commjttee Order
(Enrolment No -Dison&ma) dated 30,05.2024, and Ratified by the
Sfo Mr. Rajiv Kapdor 41 Gendral Chicil of theBar Councll ofIutiid:
Farm, 8 Green Avenud® - 1,,03.092024 by-Removal Proceed:nﬁ
Vasant Kunj, New Délfiz, ¥ . { No, 04/2b74 (Due to LLB Degreeﬁmﬁ
(Mob- 8519202113 © 3 ) : 27| Sheet repbried to be Fake/Forged) . h%-.,
o = .:?'E '

2. Thename ofthe ai_i‘%\;,é;mt;nuoned persons whtpwaile enrolled with Bar Cy ppncll of Delhi as an
Advocate, have been remove; 5." r'n th&‘Rull uf the Bd 'é‘oﬁncﬂ of Belhi and License to“practice asan
Advocates stands cancelled

eﬁ"—»' ’

W .,_A,.' . Secretary
LRERH
(Ex-Subedar D.K. Sharma) - G

Prep & Checked by gl

1. The 15t Additional Solicitor General of Indla, Supreme Court of India, New Delhi.

2 The Secretary, Bar Councll of India, 21, Rouse Avenue, New Delhi :

ER The Secretaries of All Bar Assoclations, Dethi

4, The Secretaries of All State Bar Council .

5. The Registrar General, Supreme Court of Indfa, New Delhi *

6. The Registrar General, High Court of Delhi; New Delhi

7 The Registrar General, All High Courts in India

8. The District & Session ]udge, Tis Hazari Courts, Delhi "
"9, The District judges in all @ Districts ofDeIh : -

10.  The District Magistrates in all 9 Districty . ,33,;5 P

11, TheSecretary,Minisn'yofLam]usti ; bl f,E” 2

12.  The Commissioner of Police, New D x‘-f’; ;j, %

13.  Advconcerned * ' 3

Note - The above mentioned Authorities
to all the offices under thelr Jurisdi
Notification on their Notlee Board,

circulate the copy of this notification
tlons- are requested to dlsplay this




